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To,

Registrar General

Public Grievance Cell

Hon’ble National Green Tribunal,

Principal Bench, New Delhi.

Subject:-Compliance report of Hon’ble National Green Tribu
05.08.2019 under original application no. 494/2019 Gulsh
State of Uttar Pradesh.

Sir,

The Hon’ble National Green Tribunal has passed following order
under original application no. 494/2019 Gulshan Chaudhary V/s State of U
the State Pollution Control Board (SPCB) and the SDM, Saharanyg
matter, take appropriate action in accordance with law and furnish a
action taken report in the matter within one month by e-mail at judi

The nodal agency will be the SPCB for coordination and compliance.”.

fesie:

GRUTY : 2713526

9

.09.2019

1 _order Dated-

Dated-05.08.2019
Jttar Pradesh. “Let
)ur look into the
joint factual and

cial-ngt@gov.in.

In colmpliance of the Hon’ble Court order, the Joint factual and action taken report of

Regional Officer, Uttar Pradesh Pollution Control Board and SDM, Nakur,
concern illegal sand mining by digging the river upto 25 feet on Khasra
Village Naimazra, District Saharanpur, Uttar Pradesh, is attached here w
perusal and further direction please.

Enclosed- As above.
Your’s Faithfully

(S.R. Mauk;a)

Regional Office

Saharanpur of the

No.-1,2,3.4 & 7
ith for your kind




TRIBUNAL
0. 494/2019

CTMPLIANCE REPORT OF HON’BLE NATIONAL GREEN
ORDER DATED-05.08.2019 UNDER ORIGINAL APPLICATION N
Gulshan Choudhary V/s State of Uttar Pradesh.

A grievances application against illegal sand mining by Tanzim Ang
Mittal along with Tahrir Abbas and Mir abbas, etc. by digging the river upto 25
No.-1,2,3.4 & 7 Village Naimazra, District Saharanpur, Uttar Pradesh has
Hon’ble NGT on behalf of the said allegations in grievances submitted by
Hon’ble Court, the following order has been passed on Dated-05.08.2019. by

“Let the State Pollution Control Board
into the matter,

ari, Ravikant
feet on Khasra
been sent in
the applicant to the
Hon'ble Court.
(SPCB) and the SDM, Sah ranpur look
take appropriate action in accordance with law and furnish a joint
factual and action taken report in the matter within one month by e-mail at judicial-
ngt@gov.in. The nodal agency will be the SPCB for coordination and compliance.”.

In the compliance of above order, the complaint site jointly inspected by [SDM. Tehsil
Nakur, District Saharanpur and Regional Officer, Uttar Pradesh Pollution Céntrol Board.
Saharanpur on dated — 22" August 2019.

In the reference of above order dated-05.08.2019 the factual report is as b

low.
l.

The Lekhpal Mr. Qatar Singh present at the time of inspection inforn

ned that the

complainant Khasra Nos. 1, 2, 3, 4, & 7 are situated in village Sarajpur Sayyed instead of
Village Naimajra and at the time of inspection khasra nos. mentioned above were drowned
in the river due to flood. Illegal mining on the relevant Khasra nos. could ndt be verified
due to flood.(Photograph Attached as annexure -1)

2. In compliance of Hon’ble Court order, a letter was sent by this office on Dated-24.08.2019
to the District Mining Officer, Saharanpur to send the report in respect of the above
mentioned illegal mining on Khasra nos. mentioned above (Annexure -2)

3. Regarding the above the District Mining Officer, Saharanpur has sent a report to this office
vide its letter No. 1034 / B-0/2019, dated-30.08.2019. (Annexure -3)

4. According to the report of District Mining Officer, Saharanpur, Mining permit has been

issued for removal of 32,700 cubic meters of sand deposited due to flood in 2
private land of Khasra Nos. 2, 3, 4, 6. 7 and 107 of village-Sarajpur Sayyed,
office letter No. 2536 /Khanij/ Niji Bhoomi/2018-19 on dated-16.01.2019 fo
03 months (from -16.01.2019 to 15.04.2019). During inspection on dated-07

.180 hectare
vide mining
" a period of
.04.2019 by

Mine Inspector Saharanpur, it was found that 251812 cubic meters of sand has been
Digged and at that time, 6888 cubic meters of sand was remained for digging| At the time
of inspection on dated-07.04.2019, villagers told to mine inspector that Khasra number
214 is the cemetery land in village Naimajra Mustahkam, which has been marked by the
SDM Tehsil Nakur, District Saharanpur and barricaded by bans ki balli (Dandd) and at that
time was found standing on the spot and Khasra number 214 village Naimajra|Mustahkam
was found in the form of sand dunes.

All above for your perusal and necessary action please.
Qﬁ’ o\
(Pawan Mishra) (S.R. MaV¥irya)

Scientific Assistant Regional Officer
UPPCB, Saharanpur UPPCB. Saharanpur
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